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... 3'T1e Lok Sabha re-a.s.tembled after I ,uncll 
at tllirty-eight minut~1 past F0Mrtu11 of 

tbe Cluck. 

[MR, DEJ>ll'n-SPEAnll in the Chair] 

INDUSTRIAL DEVELOPMENT BANK 
OP INDIA (AMENDMENT) BILL"' 

THE MINISTER OF FINANCE 
J.. HRI PRANAB MUKHERJEE): I beg 
to move for leave to introduce a Bill 
f urther to amend the Industrial Develop-
~ent Bank of India Act, 1964. ' 

MR. DEPUTY-SPEAKER: Tl:ie qu_s-
t ion is: 

'~hat Iea,v~ be granted to introduce 
a Bill further to ameDd the Indu$tria1 
Dcivelopment Bank of India Act, 1964." 

The '?°lion wir,, adop~tl~ 

SHRI PRANAB MUKHERJEE: l 
introduced the Bill. 

SUGAR CESS (AMENDMENT) BILL"' 

THE DePUTY MINISTER IN THE 
MlNlSTRIES OF AGRICULTURE AND 

I ~RURAL DEVELOPMENT (KUMARI 
:g.AMLA KUMARI): On behalf of Rao 

,. irendra Sing9, .I beg to move for leave 
' ,to introduce a Bill to amend the Sugar 
'-- Cess Act, 1982. 

MR. DEPUTY-SPEAKER: The ques-
tion is: 

"That leave be granted to introduce 
a Bill to amend the Sugar Cess Act, 
1982." 

The motion was adopted. 

KUMARI KAMLA KUMARI: I in-
troducet the Bill. 

SUGAR DEVELOPMENT FUND 
(AMENDMENT) BILL• 

THE DEPU1Y MINISTER rN THE 
MINISTRIES OF AGRICULfURE AND 
RURAL DEVELOPM,ENT (KUMARI 
KAMALA KUMAR!): On behalf of 
Rao Birendra Singh, ( beg to move for 
leav~ to introduee a Bill to amend the: 
Sugar Development Fund Act, 1982. 

:MR. DEPUTY-SPEAKER: The ques-
tion js: 

"That jeav_e be granted to introduce 
~ :Sill to amend tho Su,gar pevelopment 
FuIK} Act. J~82.~· 

... 
KUMARI KAMLA KUMAR!: I 111· 

trorduee the Bilt. 
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